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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1361/2024

IN THE MATTER OF:

Jitendra Mahajan ...Applicant
Vs

Govt. of NCT of Delhi & Ors. ...Respondents

STATUS REPORT ON BEHALF OF RESPONDENT NO. 1 & 2

MOST RESPECFULLY SHOWETH:-

1.

That in the present proceedings, this Hon’ble Tribunal is considering the
issue regarding several diesel and petrol Government vehicles plying on
the roads despite having exceeded their permissible age limit of 10/15

years as also issuance and regulation of PUC Certificates (PUCC).

. That on 08.10.2025, this Hon’ble Tribunal directed the Answering

Respondent to place on record the status of PUCC of the vehicles which
are disclosed in Annexure A-2, existing on the date of filing of O.A., as
also the status of renewal/obtaining of PUCC from time to time

thereafter till now.

. That a detailed status of the vehicles listed in the aforesaid Annexure A-2

has been annexed herein in the tabular form as Annexure R-1, giving
status of the vehicles on the day of filing of the OA as also the current
status of the vehicles as directed by this Hon’ble Tribunal.

The answering respondent most humbly submits that action has also
been taken against erring vehicles, and challans have been issued to 60
vehicles without valid PUCC. A detailed status report dated 22.09.2025

has already been submitted before this Hon’ble Tribunal, and the same

v(/
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has been duly recorded in para 5 of the order dated 08.10.2025 of this
Hon’ble Tribunal.

5. That the General Administration Department, GNCTD has further vide
circular dated 07.04.2026 addressed to all head of Govt.
Departments/Autonomous bodies/ Boards/ Corporations/ PSUs under
GNCT OF DELHI, copy annexed hereto as Annexure R-2, required
them to ensure that all the vehicles for official purposes, whether
Government-owner (departmentally owned and maintained) or hired/
‘outsourced, possess a valid Pollution Under Control (PUC) Certificate
at all times. No vehicle without a valid PUC Certificate shall be
deployed for official duty. Departments shall ensure timely renewal of
PUC Certificates and maintain necessary records in this regard. In this
regard, all Departments are directed to ensure compliance and obtain/
renew valid PUC Certificate for all such vehicles latest by 10.04.2026.
The Head of Department concerned shall ensure strict compliance with

these instructions.

6. The present status report is being placed before this Hon'ble Tribunal

for its consideration. W"\/

Joint Commissioner, Enforcement,
Transport Department, Govt, of NCT of Delhi

Joint Commissioner
Transport Department
THROUGH Govt. of NCT of Delhi
5/9, Under Hill Road, Delhi-110054

A Y
NEW DELHI J YOTIXNDIRATTA)
DATED: 07.04.2026 Advocate for the GNCT of Delhi

Ph: 9811136141
jmalawoffices@gmail.com
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ANNEXURE R-1

SI. No. | Veh. Reg. No. | PUCC Status | Subsequent PUCC Status as on date Vehicle Registration valid upte | Bharat
on 21/11/2024 | PUCC Renewal | 02-04-2026 Valid/ Invalid Stage (BS)
Date Complaint
1. DL1CAC7150 | Invalid PUCC | 2024-12-21 Invalid PUCC | 2030-07-20 BS VI
2. DL1CAA4831 | Invalid PUCC | 2025-05-28 2026-12-17 | Valid PUCC 2028-12-12 BSTV
3. DL1CAA4847 | Invalid PUCC Invalid PUCC | 2028-12-12 BSTV
4. DL2CBE0005 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2030-06-30 BSIV
5. DL1CZ3360 Valid PUCC 2026-06-04 | Valid PUCC 2033-04-17 BS IV
6. DL3CBX0002 | Invalid PUCC | 2025-06-06 2026-06-05 | Valid PUCC 22-09-2028 BSIV
(Already condemned)
7. DL1CZ3389 Invalid PUCC | 2025-05-30 2026-05-29 | Valid PUCC 2033-04-17 BS IV
8. DL1CZ3462 Invalid PUCC | 2025-05-28 2026-05-27 | Valid PUCC 2033-04-19 BSIV
9. DLI1CX5136 Invalid PUCC Invalid PUCC | 2032-11-06 BS IV
10. DL5CE5667 Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2029-08-03 BSIV
11. DL1ICX5131 Invalid PUCC | 2025-05-28 2026-05-27 | Valid PUCC 2032-11-06 BSIV
12. DL1CX5546 Invalid PUCC Invalid PUCC | 2032-11-15 BS IV
13. DL1CAA4831 | Invalid PUCC | 2025-05-28 2026-12-17 | Valid PUCC 2028-12-12 BSIV
14. DL1CX5575 Invalid PUCC Invalid PUCC | 2032-11-15 BS IV
15. DL8CBE6078 | Invalid PUCC | 2025-01-31 2027-01-27 | Valid PUCC 2038-01-01 BS VI
(Pvt. Vehicle)
16. DL1CZ3349 Invalid PUCC | 2025-05-28 2026-05-27 | Valid PUCC 2033-04-17 BS IV
17. DL1CX5544 Invalid PUCC Invalid PUCC | 2032-11-15 BSTV
18. DL4CAQO0001 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2030-07-20 BS VI
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19. DL1CX5179 Invalid PUCC Invalid PUCC | 2032-11-06 BS IV
20. DL1CX5502 Invalid PUCC Invalid PUCC | 2032-11-15 BSIV
21. DL1CX5597 Invalid PUCC | 2026-02-04 2027-02-03 | Valid PUCC 2032-11-15 BS IV
22, DL1CX6887 Valid PUCC 2026-06-09 | Valid PUCC 2032-12-14 BSIV
23, DLICX6713 Invalid PUCC Invalid PUCC | 2032-12-14 BS IV
24. DL1CX5204 | Valid PUCC 2026-06-05 | Valid PUCC 2032-11-06 BS IV
25. DL1CX5191 Invalid PUCC | 2025-04-29 2026-04-28 | Valid PUCC 2032-11-06 BSIV
26. DL1CX5527 | Invalid PUCC Invalid PUCC | 2032-11-15 BS 1V
27. DL1CZ3327 Invalid PUCC | 2025-05-23 2026-05-22 | Valid PUCC 2033-04-17 BS IV
28. DL2CBE3515 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2038-08-30 BS VI
29. DL9CBAI111l | Invalid PUCC Invalid PUCC | 2027-08-12 BS IV
30. DL2FJ5000 Invalid PUCC Invalid PUCC | Vehicle De-Registered,; BS III
(Pvt. Vehicle) Vehicles End of life (EOL) date:
14-02-2020
31. DL1SW7454 | Invalid PUCC Invalid PUCC | 2029-06-01 BS III
32. DL1SW7455 | Invalid PUCC Invalid PUCC | 2029-06-01 BS III
33. DL1SW7456 | Invalid PUCC Invalid PUCC | 2029-06-01 BS III
34. DLISZ4714 Invalid PUCC | 2025-05-26 Invalid PUCC | 2031-02-14 BS 111
35. DL1SZ6505 Invalid PUCC | 2024-12-03 2026-07-19 | Valid PUCC 2031-04-24 BS I
36. DLICV2646 | Invalid PUCC Invalid PUCC | 2031-10-04 BS IV
37. DL1SZ6548 Invalid PUCC Invalid PUCC | 2031-04-24 BS III
38. DL1SAA7979 | Invalid PUCC Invalid PUCC | 2031-11-14 BS I
39. DL1CX5154 Invalid PUCC Invalid PUCC | 2032-11-06 BS IV

A~
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40. DL1CX5129 Invalid PUCC Invalid PUCC | 2032-11-06 BSIV
41. DL1CX5184 Invalid PUCC Invalid PUCC | 2032-11-06 BSIV
42. DL1CX5147 Invalid PUCC Invalid PUCC | 2032-11-06 BS IV
43. DL1CX5190 Invalid PUCC Invalid PUCC | 2032-11-06 BSIV
44, DL1CX5139 Invalid PUCC | 2025-10-30 2026-10-29 | Valid PUCC 2032-11-06 BS IV
45. DL1CZ3399 Invalid PUCC Invalid PUCC | 2033-04-17 BSIV
46. DL1CZ3383 Valid PUCC 2026-06-01 Valid PUCC 2033-04-17 BSIV
47. DL1CX6722 Invalid PUCC Invalid PUCC | 2032-12-14 BS IV
48. DL1CX6801 Invalid PUCC | 2025-05-28 2026-05-27 | Valid PUCC 2032-12-14 BS IV
49. DL1CX6741 Invalid PUCC Invalid PUCC | 2032-12-14 BS IV
50. DL3CARO0005 | Invalid PUCC | 2025-03-04 Invalid PUCC | 2033-02-11 BS IV
51. DLI1CX5581 Invalid PUCC Invalid PUCC | 2032-11-15 BS IV
52. DL1CZ3357 Invalid PUCC Invalid PUCC | 2033-04-17 BS IV
53. DL6CS9172 Valid PUCC 2025-04-20 2026-04-19 | Valid PUCC 2036-03-18 BS VI
(Pvt. Vehicle)
54. DL2CBE4089 | Valid PUCC 2026-09-12 | Valid PUCC 2038-09-19 BS VI
(Pvt. Vehicle)
55. DL7CL9090 Invalid PUCC Invalid PUCC | Vehicle De-Registered; BS III
Vehicles End of life (EOL) date:
10-03-2025
(Already condemned)
56. DL1CP0628 Invalid PUCC Invalid PUCC | Vehicle De-Registered; BSIV

Vehicles End of life (EOL) date:

d—
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28-08-2022

(condemnation under process)

57. DL7CAWO0009 | Invalid PUCC Invalid PUCC | 30.12.2027 BSIV
(Already condemned)

58. DL3CNB0001 | Invalid PUCC Invalid PUCC | 2029-02-27 BS IV

59. DL2CAV0003 | Invalid PUCC Invalid PUCC | Vehicle De-Registered; BSIV
Vehicles End of life (EOL) date:
26-11-2023

60. DL7CT0818 Invalid PUCC Invalid PUCC | 05-02-2029 BS IV
(Already condemned)

61. DL10CNO0009 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2030-04-26 BSIV

62. DL13SU6445 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2032-10-23 BSIV

63. DL3CCS0001 | Invalid PUCC | 2025-08-26 2026-08-25 | Valid PUCC 2040-08-25 BS VI

64. DL3CDA0009 | Invalid PUCC Invalid PUCC | 2028-01-20 BS IV

65. DL4ACAWO0011 | Invalid PUCC Invalid PUCC | 03-02-2031 BSIV

66. DL1CP0629 Invalid PUCC Invalid PUCC | Vehicle De-Registered; BS IV
Vehicles End of life (EOL) date:
28-08-2022

67. DL8CAQO0004 | Invalid PUCC Invalid PUCC | 11-05-2027 BSIV

68. DL1CAA4812 | Invalid PUCC Invalid PUCC | 2028-12-12 BSIV

69. DL8CDL0003 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2031-01-19 BS IV

70. DL1CZ4084 Invalid PUCC Invalid PUCC | 2033-05-01 BS IV

71. DL3CBWO0003 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2034-10-14 BSIV

e —




273

72. DL1CX5157 Invalid PUCC Invalid PUCC | 2032-11-06 BS IV
73 DL1SS4395 Invalid PUCC | 2025-05-26 Invalid PUCC | Vehicle De-Registered; BS III
Vehicles End of life (EOL) date:
2026-01-31
74. DLICZ3354 Invalid PUCC Invalid PUCC | 2033-04-17 BSIV
75. DLICM2509 | Invalid PUCC Invalid PUCC | Vehicle De-Registered; BSIV
Vehicles End of life (EOL) date:
05-10-2025
76. DL1CM276 Invalid PUCC Invalid PUCC | No record found No record
found
77. DL1CZ3380 Invalid PUCC Invalid PUCC | 2033-04-17 BSIV
78. DL1CP2492 Invalid PUCC Invalid PUCC | 18-05-040 BS IV
79. DL10CA0002 | Invalid PUCC | 2025-05-19 2026-05-18 | Valid PUCC Vehicle Scrapped & RC BS VI
Cancelled;
Vehicle Scrapped date: 15-04-
2025 '
80. DL1CR9788 Invalid PUCC Invalid PUCC | Vehicle Scrapped & RC BSIV
Cancelled;

Vehicle Scrapped date: 15-04-
2025

Renewed for another vehicle with

same registration number in May
2025
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Invalid PUCC

81. DL1CZ3356 2025-05-27 2026-05-26 | Valid PUCC 2033-04-17 BS 1V
82. DL1CAA4849 | Invalid PUCC Invalid PUCC | 2028-12-12 BS IV
83. DLI1CZ4102 Invalid PUCC Invalid PUCC | 2033-05-01 BS IV
84. DL1CZ4026 Invalid PUCC | 2025-06-03 2026-06-02 | Valid PUCC 2033-05-01 BS IV
85. DL1CZ3304 Invalid PUCC Invalid PUCC | 2033-04-17 BS IV
86. DL1CZ3491 Invalid PUCC Invalid PUCC | 2033-04-19 BSIV
87. DL1CZ3324 Invalid PUCC Invalid PUCC | 2033-04-17 BSIV
88. DL1CZ3451 Valid PUCC 2026-06-05 | Valid PUCC 2033-04-19 BS IV
89. DL1CZ3480 Invalid PUCC Invalid PUCC | 2033-04-19 BSIV
90. DL1CX5135 Invalid PUCC | 2025-05-30 2026-05-29 | Valid PUCC 2032-11-06 BS IV
91. DLICX5150 | Invalid PUCC | 2025-05-28 2026-05-27 | Valid PUCC 2032-11-06 BSIV
92. DL1CX5122 | Invalid PUCC Invalid PUCC | 2032-11-06 BSIV
93. DLICX5171 Invalid PUCC Invalid PUCC 2032-11-06 BS1IV
94, DL1CX5160 Invalid PUCC Invalid PUCC | 2032-11-06 BS TV
95. DL1CX5185 Invalid PUCC | 2025-06-03 2027-01-27 | Valid PUCC 2032-11-06 BS TV
96. DLI1CX5137 Invalid PUCC | 2025-05-29 2026-05-28 | Valid PUCC 2032-11-06 BS IV
97. DLCX4176 Invalid PUCC Invalid PUCC | No record found No record
found
98. DL1CZ3417 Invalid PUCC Invalid PUCC | 2033-04-19 BS TV
99. DL1CX4167 | Invalid PUCC | 2025-05-26 2026-05-25 | Valid PUCC 2032-10-15 BSIV
100. DLICX5159 Invalid PUCC Invalid PUCC | 2032-11-06 BS IV
101. DL5SAP3877 | Invalid PUCC Invalid PUCC | 2030-04-09 BS IV
102. DL10CA0099 | Invalid PUCC Invalid PUCC | Vehicle De-Registered; BS IV

led -
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Vehicles End of life (EOL) date:
22-09-2025

103. DL5CES5690 Invalid PUCC Invalid PUCC | 2029-09-04 BSIV

104. DL3CM2666 | Invalid PUCC Invalid PUCC | NOC Issued; Not
Vehicles NOC issue date: 24-12- | Available
2008

105. DL5CZ0005 Invalid PUCC Invalid PUCC | 2026-11-15 BSIV

106. DL5CE1456 Invalid PUCC Invalid PUCC | Vehicle De-Registered; BS III

Vehicles End of life (EOL) date:
19-03-2024

* NOTE- The data report is generated from Vahan Database (NIC) as on 02.04.2026
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ANNEXURE R-2

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
GENERAL ADMINISTRATION DEPARTMENT
LEVEL-II, A-WING, DELHI SECRETARIAT
LP. ESTATE, NEW DELHI - 110002

E-mail: sgad@hnic.in

F.No.53/834/GAD/CN/2026/2032-2035 Dated: 07.04.2026
CIRCULAR

Subject: Compliance regarding valid Pollution Under Control (PUC) Certificates for
Government-owned / hired vehicles

In accordance with the provisions of Rule 115 of the Central Motor Vehicles Rules, 1989,
every motor vehicle is required 1o carry a valid Pollution Under Control (PUC) Certificate.

All Departments / Offices under the Government of NCT of Delhi shall ensure that all
vehicles used for official purposes, whether Government-owned (departmentally owned and

maintained) or hired/outsourced, possess a valid Pollution Under Control (PUC) Certificate at all
times.

No vehicle without a valid PUC Certificate shall be deployed for official duty.
Departments shall ensure timely renewal of PUC Certificates and maintain necessary records in
this regard.

In this regard, all Departments are directed to ensure compliance and obtain/renew valid
PUC Certificates for all such vehicles latest by 10.04.2026.

The Head of Department concerned shall ensure strict compliance with these instructions.

This issues with the approval of the competent authority.

O b

PRADEEP TAYAL
JOINT SECRETARY (GAD)

To

1. OSD to Chief Secretary, Delhi

2. All Addl. Chief Secretaries/Principal Secretaries / Secretaries / Heads of Departments,
GNCT of Delhi.

3. All Heads of Autonomous Bodies / Boards / Corporations / PSUs under GNCT of Delhi.

4. Guard File
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